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importing oilseedg as we have imported
lagt. year also? What is the permanent
remedy you are g0ing to take to check
the inflation rate? Is inflation directly
concerned with money supply rate or is
there any other factory I would like to
know these from the Minister,

SHRI EDUARDO FALEIRO: As 1
have said at the outset, the main reason
for inflation is the unprecedented drought
in the history of the country, Never be-
fore we were faced with such a drougit.

SHR] VITHALRAO MADHAVRAO
JADHAYV. Even with the drought, we have
a buffer stock of 28 million tonnes of
foodgrains available with us,

SHRI' EDUARDO FALEIRO: I will
‘Mot - repeat  what I have saiq already.
Bven when we had local droughts, like
the one in Bengal, millions of people died.
But this year, not a single person will
die for shortage of food. This is the ach-
ievement that we have made over the
vears. This is sy historic achievement,

SHR] SATYA PRAKASH MALA-
VIYA: You shouly be ashameq of it.

SHRI EDUARDOC FALEIRO: Asham-
e¢d of what? Perhaps the hon, Member
did not understand me, What 1 said is
that thers was , drought in Bengal be-
fore Independence ang millions of people
died, It was before Independence. Green
Revolution iy an achievement of this
country in the 1960s which is studied in
every agricultura] university i the develop.
ing world. It is one of the greatest global
achievements as far as agricultura] produc-
Hop is concerned.” This ‘achievement has
been made by the people of India, by the
farmers of India and because of the wise
policieg of the Government of India whicy
is the Congress (I) Government, My hon,
friend’s basic question was as to why in-
flation in taking place. Basically it is be-
oanse of drought, It ig alsp because of in-
arease ip seasonal items which account
for 52.2 per cent in the wholesale price
index of 100. Basically it ig because of
seasonal items, .

SHR] JAGESH DESAI. In th. first
three years of .the Sixth Plan, the rate of
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inflation was 10.4 per cent, In the first
three years of the current plan, thy aver-
age rate of inflation is 8.7 per cent, In
the year 1987-88, it is 9.8 per cent, Now
this 9.8 per cent is alto less as compared
to the first three years of the Sixth Plan.
Therefore, the Government is able to
control inflation, But some of the items
like pulses have registereq the inflation
rate of 30 per cent. Now these are the
items which are consumed by the smral-
lest persons such 8g farmers and labour-
ers, T would like to know from the hon.
Member whether he would include ‘at
least pulses in the item; to be distributed
by the public distribution system ang if
fiot in the whols country, at least in the
drought-affecteq areas ‘so that they can
at least have dal and rotfi

THE DEPUTY CHAIRMAN: This
question has already beep asked.

SHRI EDUARDO FALEIRO. It does
not concern our Ministry.

Inflow of direct foreign investmest !

*223 ’SHRI KAPIL VERMA :t
SHRIMATI VEENA VERMA:

Will the Minister of FINANCE be
pleaseg to state:

(2) what was the actua] inflow of direct
foreign investment into the India, ecomo-
my as compared to the inflow into China
and ASBAN countries per year during
the last three years;

(b) what were the reasons for the poor
foreigy investment ip India; and

(c) what measures Governmemt are
taking to improve the situation particu-
larly for streamlining the procedures and
for the removal of irritants, if any?

THE MINISTER OF STATE IN THR
DEPARTMENT OF ECONOMIC AF-
FAIRS IN THE MINISTRY OF FIN-
ANCE (SHRI EDUARDO FALEIRO):
(a) to (c) A statement is 1aid op the
Table of the House,

1The Question was actually askeq on
the floor of the Houwse by Shri Kapil -
Verna, o o
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Stasemens
(a) The figures of actual inflow of
.direct foreign investment for China and
ASEAN countries during 1984,1985 and
medn;conectedandwillbelaxd
on the Table of the House. So far as
Indiy i concerned, the figure of approvals
given for direct foreign investment for

the years 1984, 1985 and 1986 are given
below; :

(Rs. Million)

1984 1985 1986

India 1130 1261 1070

(b) and (¢) The basic framework of
our policy towards foreign investment
meeds mo change, Severa] measures have
already been takep to streamline .the
procedurey 1, facilitate the inflow of direct
foreigg imvestment and this is a continu-
ing process, There ig increasing interest
amapg chpital exporting countries  for
investments in and collaboration  With
Indéa, :

SHRI KAPIL VERMA: I am a little
surprised by the statement becausé myl
questiong is based on the Prime Minister’s
address of April 19 to the Confederation
of Indiam Fngineering Industries at Delhi.
In thig address, he said that foreign in-
vestmeat in ASEAN countires was Rs.
1500 croves ang in Ching the foreign in-
vestanemt is Rs. 2000 a year as compared
to a paltry Rs. 100 crores in India. The
how. Minister has not given any figures
about ASEAN countrieg and China, He
has givem figures of approved investment
in India for the years 1984, 1985 and
1986. T want to know how much is the
investment in actual terms this year. 1
am asking it in the context of Rs. 100
crores a year. What is the percentage
of foreign investment and what is the
percentage of foreign equity decided by
the Government which will not disturb
the plammed economy of our country?A

SHRI EDUARDO FALEIRO: By way
of abundant caution, we did not mention
the figures of foreign investments regard-
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_ing China and ASEAN countries because

we would like to be doubly sure. How-
ever, we may say here that we have the
figures given by the International Finan-
cial Statistics as on March 1988 which
is an institution of the IM.F. It shows
the figures of investment in China as well
in the ASEAN countries. These are:

For China, the figures of direct fore-
ign investment in the year 1986 arc
dollar 1425 million,

For ASEAN countries, the figures of
direct foreign investment in the same
year, i.e. 1986, are dollar 1759 million,

For India, the figures are Rs. 1070
million, ’

So, it is true that as far as India is
concerned, compared to China or the
ASEAN countries, foreign investment is
about fifteen to twenty times less. ‘That
Is the position.

So far ag foreign investment is concero
ed, as the Prime Minister has also said,
our policy is the right policy and this
has stood the test of time and it is the
correct policy and we will contimue to be
selective as far as foreign investment is
concerned and the policy is that we want
foreign investment, particularly in the
areas of “high-technology where this tech-
nology will not be available. So, surely,

" everyone of us stands by what the Prime

Minister ha§ said.

SHRI KAPIL VERMA: Madam, in
the same conference, the Prime Minister
hag said while addréssing a huge gather-
ing of business . leaders—I am quoting
from the reports—like this:

“Direct foreign investment is prefer-
able to loans.”

Also, Madam, this has raised a big con-
troversy and you might have seen the
editorials in several newspapers. 1 want

. to know from the Government what the

reasons are for preferring forelgn invest-
ments to foreign borrowings.

Secondly, I aiso want to know whether
it is correct that even during the time
of your tentative "liberalisation a numbgr
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of old foreign investors had sold off their
Indian holdings.

SHRI EDUARDO FALEIRO: Yes. The
Prime Minister bas said that this policy,
which has been in existence, is a good
rolicy and thig pobecy which has been m
existence provides for a mix of both loans
ang direct investments.

SHRI KAPIL VERMA: But he pre-
fers investments, foreign investments, to
forign borrowings and he has given the
reasons, I can reag out if you want.

SHRI EDUARDO FALEIRO: If he
has given the reasons, those reasons are
good enough for me and for the Gov.
ernment. But what the Prime Minister
has said is' that the policy is a good
policy and what I would like to say is
what the policies are all about. The policy
is a mix of loan as well as direct invest-
ment. Direct investment hag certain ad-
vantages in certain respects inasmuch a&s
you can only repatriate abroad profits
from this country if the funds have been
productively used and if profits have been
made. Only profits can be repatriated.

Number two: It is a fact that often
foreign investors are not prepared to part
with technology and our concern is trans-
fer of technology. They are not prepared
to part with technology unless they have
participation in equity and, therefore, it
we want transfer of technolcgy, in many
caseg it becomes necessary also to have
foreign participation in investment. I
have said that even in socialist China, it
is fifteen to twenty times more, the
foreign investment, as compared to India,
So, these are broadly the parameters
within which we work.

SHRI KAPIL VERMA: What is the

level of foreign investment?

~

THE DEPUTY CHAIRMAN: Yes,
_ Shrimati Veena' Verma.

SHRIMATI VEENA VERMA: Ma@am‘
the honourable Ministe. has stated, in
reply to parts (b) and (c) of the ques:
tion, that several measures have been
taken to streamline the procedures to

facilitate inflow of direct foreign invest-
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ment. 1 want to“know’ what exactly
those “several measures” ary which have
been takep and whether thay are consi
dereq adequate. 1 also want fo know
what the irritants argewhich are beipg
complained of by thesgereign investors in
India and whether it iy proposed to re.
move those irritants. Does the CGovern-
ment propose to amend or dilute auy
laws to streamline the procedures and
remove those irritants ? Further I would
also like to know whether, during his
recent visit to Japan, the Prime WMinister
invited the Japanese industrialists to make
investments in export-oriented industries
in India as they have dome in South
Korea, Taiwan and other Asian countries
and if so, what the Japanese response
was and whether there have been any
follow-up measures which have been taken
and any concrete progress has been made
in that direction, .

SHRI EDUARDO FALEIRQ: Madam,
we have taken numerous steps to simplify
the procedure over a period of time. These
include uniform tax rates, delegation of
power to Ministries, liberal approach in
giving licences and import policy simpli-
fications. These are some of the steps.
As far as the Japanese investment is con-
cerned, as I have said, our concern is not
§0 much witah money or capital as high
technology. And there are the Japanese
along with some others for high techno-
logy which is useful to us. Therefore, we
keep that very much in mind.

SHRI YASHWANT SINHA: Madam,
the Minister has just stated that th Prime
Minister has said that foreign investment
will be only in high technology areas.
But T would like to know from thg hon.
Minister whether the Government consi-
ders Pepsi Cola as high technology area.

SHRI EDUARDO FALEIRO: As far as
this js concerned, it is not for this Minis-
try. Tt is for some other Ministry to
answer—the Industry Ministry. ..

SHRI YASHWANT SINHA: Madam,
the Minister is explaining the policy of
foreign investments and foreign tech-
nology. - He cannot get away like this.
(Interruptions)
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AN HON. MEMBER: He is evading
the reply, !

THE DEPUTY CHAIRMAN: Right
now he does not have the information.
Kumari Sayeeda Khatun,

A T L AEE 9-
Tty wgiedr, # aWA WA . ©
Ig wFAT T P ©F wfv-ate @
T W A Fr Py wW A1 IRE
7 Ot fagw @ 7 srr  Peese
fer g 7,

SHRI EDUARDO FALEIRO: Offhand,
‘I won’t be able to give details. But we
have several of these high technology
countries with investment in India. They
include FRG, Japan and some other in-
dustrialised countries.
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DR, G, VJAYA MOHAN REDDY:
Madam, now the developed countries as
well as the imperjalist countries want to
.export capital in order to exploit the
cheap labour that is available. They go
in for the subsidiary companies or they
have collaborations with our own mono-
poly houses. This strategy is going on.
That is why, during the freedom move-
-ment we fought this trend. Now we are
going in for foreign investment. I re-
quest clarification on this particular point.

SHRI NARAYAN DATT TIWARI:
Madam, the point that the hon. Member
‘has raised is an ideological one. But
technology needs no ideology, Techno-
logy is technology. It is for productivity
and for development. It is because of
‘this that we find Mr. Deng Xiaoping ab-
andoning the old ideas of Mao Tse-tung.
That is why Gorbachevian revolution is
going on in the USS.R, That is why
we find that the whole socialist bloc is
undergoing a transformation. They are
trying to import technology from what-
ever source they can irrespective of the
ideology of the Government and the coun-
try. ‘Therefore, let us not see ideology
in technology, Let us imbibe whatever
technology is appropriate to the Indian
conditions. The important thing is that
the terms should be honourable, The
terms should not lead to any type of
subordination of any type. If it is on
equal terms and if it is beneficial fo ws,
then we should go in for technology irres-
pective of ideological consideration.

SHRI BIR BHADRA PRATAP SINGH:
T ventuw to suggest to the learned Finance
Minister that the stage of the Indian eco-
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nomy is such that we need foreign tech-
nology. Therefore, we cannot close our
eyes to the realities of the situation. There-
fore, I would like to know what speciali-
ties are being provided by others, Ig the
Government considering to make an in-
depth on-the-spot study of the procedural
facilities offered by the Far Eastern coun-
tries to bring in foreign investment? Will
you consider it in this country as well?

SHRI NARAYAN DATT TIWARI:
Well, as the Prime Minister has stated
very clearly, we should have a review in
order to see what procedural constraints
are there which would enable us to ab-
sorb a larger inflow of foreign investment
with advantage to our economy. We will
be happy to remove any unnecessary coi-
straints.

Crisis in textile industry

#224. DR. G. VITJAYA MOHAN RED-
DY: Will the Minister of TEXTILES be
plleased to state:

(a) whether it is a fact that the National
Textile Corporation has drawn up 3 new
strategy to mitigate the crisis in textile
industry; and

(b) if so, what are the details of the
strategy?

THE MINISTER OF TEXTILES (SHRI
RAM NIWAS MIRDHA): (a) and (b)
NTC has formulated a turn-around stra-
tegy, for NTC mills based on selective
modernisation with the help of institution-
al finance, amalgamation of units, closure
of uneconomic activities etc.

" TR

DR. G. VJAYA MOHAN REDDY:
Madam the hon. Minister has given a
very cryptic reply. After all, textiles is
our life-breath ang it encompasses about
one-fifth of the economic activities in

-our country. Millions of workers are in-

volved in the textile industry and the
Indian cleth is famous for centuries. This
cryptic reply does not convey anything as
to whether there is anything new or the
old policy which has created the textile
crisis is being continued.. Another point -
which I want to mention, Madam, is that



